
 
 

(a) and (b) above. 
[Placed in Library. See No. L. T. 165/18/24] 

 
Notifications of the Ministry of Finance  
 
िवǄ मंतर्ालय मȂ राज्य मंतर्ी (Ǜी पंकज चौधरी): महोदय, मȅ िनÇनिलिखत पतर् सभा पटल पर 
रखता हँू:- 
 
(i) A copy (in English and Hindi) of the Ministry of Finance (Department of 
Revenue) Notification No. G.S.R. 182(E)., dated the 12th March, 2024, amending 
the First Schedule to the Customs Tariff Act, 1975, issued under sub-section (1) of 
Section 8A of the said Act, along with Explanatory Memorandum. 

[Placed in Library. See No. L. T. 169/18/24] 
 

(ii) A copy (in English and Hindi) of the Ministry of Finance (Department of 
Revenue) Notification No. G.S.R. 183(E)., dated the 12th March, 2024, amending 
the Principal Notification No. G.S.R. 785(E), dated the 30th June, 2017, issued 
under sub-section (1) of Section 25 of the Customs Act, 1962 and sub-section 
(12) of Section 3 of the Customs Tariff Act, 1975, along with Explanatory 
Memorandum. 

[Placed in Library. See No. L. T. 168/18/24] 
 

Notifications of the Ministry of Home Affairs  
 
गृह मंतर्ालय मȂ राज्य मंतर्ी (Ǜी िनत्यानन्द राय): महोदय, मȅ िनÇनिलिखत पतर् सभा पटल पर 
रखता हँू:- 
 
(i) A copy (in English and Hindi) of the Ministry of Home Affairs Notification No. 
S.O. 1120(E)., dated the 7th March, 2024, amending the Fourth Schedule to the 
Unlawful Activities (Prevention) Act, 1967, by inserting the name of Mohammad 
Qasim Gujjar @ Salman @ Suleman in that Schedule, under sub-section (5) of 
Section 35 of the said Act. 

[Placed in Library. See No. L. T. 305/18/24] 
 

(ii) A copy (in English and Hindi) of the Ministry of Home Affairs Notification No. 
G.S.R. 26., in the Weekly Gazette dated the March 3, 2024 - March 9, 2024, 
publishing the Ministry of Home Affairs, Assam Rifles Naib Subedar 
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